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DEIHI LEGISLATIVE ASSEMBLY
BULLETIN PART-IT |
(General information relating to Legislative & other matters)
Thursday, August 07, 1997/ Shravana 16, 1919 (Saka) '

No.340
DETENTICN AND RELEASE O® A MEMBER

The following message dated 04.08.1997 addressed to the
Hon'ble Speaker, Delhi vidhan Sabha was received from the
Addl. Deputy Commissioner of Police, Central District, Delhi z-

T have the honour to inform you that

Shri Shoaib Igbal, Member of Legislative
Assembly, Delhi who was detained on 4.8,97

at 12.25 PM at Shanti van Chowk for obstruct-
ing the traffic and not obeying lawful :
directions was released on 4.8.97 at 12.40 PM,"

P.N. GUPTA
SECRETARY



